CONTINUED FROM PART- 6

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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DESIGN
CORRIGENDUM

THE REGISTERED DESIGN NO.315876031 WHICH HAS BEEN ERRONEOUSLY PUBLISHED IN THE OFFICIAL
JOURNAL OF INDIA DATED 17/05/2019, PARTIIl, AT PAGE 21694, COLUMN 1 IN THE NAME OF SIDDHI VINAYAK
KNOTS AND PRINTS PVT. LTD.A-26 CENTRAL PARK, GIDC PANDESARASURAT, GUJARATT 394221 CLASS 0®5,
DATE OF REGISTRATION 19/03/2019, TITLED AS TEXTILE FABRIC, PRIORITY NUMBER NA, SHOULD READ AS
REGISTERED DESIGN N0O315876034 SIDDHI VINAYAK KNOTS AND PRINTS PVT. LTD.,A-26 CENTRAL PARK, GIDC
PANDESARA, SURAT, GUJARATI 394221 CLASS 085, DATE OF REGISTRAION 19/03/2019, TITLED AS TEXTILE
FABRIC, PRIORITY NUMBER NA

The Patent Office Jonal No. 34/2019 Dated 23/08/2019 39429



CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
Designs (Amendment) Rules, 2008

1)

AThe Ld. Dy . Cont r olby kg order fdateB 29108/2019sin réspedd of pétitipn ®r cancellaBetitibon No.
Can/003/201) filed by Reebok International Limited, having its office at 1895, JW Foster Boulevard, Canton, MA 02021 USA on
24/1/2011, cancelled the registration of stgied Design Nd224826dated 23 September 2009 under Class®2 t i t | ed a:
in the name o€olumbus Marketing (P) Limited, H-26, ®F1 oor, Udyog Nagar, New Del hi 110

@)

AThe Ld. Deputy Cont r asked anrorder bn 2EB/&2019 ot dismis& théDpetifetition No. @an/057/201P

filed by Sohanraj Tagraj Jain, Sole proprietor oM/s. Writing Resources (India) having principal place of business at 54, Ezra
Street BlockA3, 2" Floor, Kolkatai 700001, West Bengal, India on 18/11/2010 for cancellation of registration of registered Design
No. 227377 dated 22 February 2010 under Class-096 t i t |l ed as f PRrogmessive industifeg an nndiame o
proprietorship firm whos proprietor is Pawan Kumar Drolia, an Indian national, of 63/2B, Belgachia Road, Kolkata 700037, Wes
Bengal, I ndia.o

3)

AThe Ld. Deputy Controller of Patents & DePRgiitigniNse. ConOS8R&H an
filed byM/s. Mutha Brothers, a partnership firm, having principal place of business at 146/2, Old China Bazar Street, Bothra
Market, ' Floor, Kolkata700001, West Bengal, India on 18/11/2010 for cancellation of registration of registered Desk7BkY,
dated 22" February 2010 under Class-09%6 t i t | ed as fPRgressive industriesan Indiaa prapriership firm
whose proprietor is Pawan Kumar Drolia, an I ndian nati on:
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CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
under Rule 29(1) of Designs (Amendment) Rules, 2008

@)

fiUdaykumar Chhabildas Pateltrading as Line O Matic Graphic Industriédationality Indian, Address at D/62, Diamond Park,
G.1.D.C. Naroda, Opp. Toyota Showroom, N.H. No.8, Ahmedabad 382330, Gujarat,hbglifiled a petition(Petition No.
Can/017/2019)on 01/04/2019 for cancellation of registration of registered Desigr3d@102dated 24 August 2018 under Class
1804 titled as f@fABookbi ndi Rrgshahaaréshbhae BatelNa. A8, \tikham ParknNr.nBejrang Bapa
Ashram, Thakkar Bapa Nagar, Ahmedabha®218 2 350, Guj arat State, India.?o

@)

flUdaykumar Chhabildas Pateltrading as Line O Matic Graphic Industrjddationality Indian, Address at D/62, Diamond Park,
G.1.D.C. Naroda, Opp. Toyota Showroom, N.H. No.8, Ahmedabad 382330, Gujarat,hbwlifiled a petition(Petition No.
Can/018/2019)on 01/04/2019dr cancellation of registration of registered Design B@9103dated 24 August 2018 under Class
1804 titled as fACutting Bracket PashanBureskidhai RateiNa. 48, WiaamtParky Hro
Bajrang Bapa Ashram, ThakkBapa Nagar, Ahmedab&ad3 8 2 3 5 0 , Guj arat Stat e, I ndia. o

3

fA.N. Polymers Pvt. Ltd. having its registered office at-B4, Phasel, Naraina Industrial Area, New Delhi 1100R8s filed a
petition (Petition No. Can/037/2019)on 22/07/2019 for cancellatiorf oegistration of registered Design N219309dated 17
October 2008 under Class-231 t i tl ed as i Wa t MahesP Guptadf H-8y Southi Entn.,tPaite New Bethed o f
110049, 1 ndi a, An I ndian national of above address. 0

(4)

fiSahil Bansal and Kavita Bansal, partners doing business under the name and Btyldaden, having its registered office atG,
Jai Hind Building, Dr. A.M. Road, Venilal Estate, Bhuleshwar, MumBH0002 has filed a petitigfPetition No. Can/028/2019pn
29/05/2019 for cancellation of registration of registered Design288643dated 2 December 2016 under Class-0B titled as
ABago i n RohdgodsAutogear Brivate Limited 9A/1, East Patel Nagar, New Delhi, PinCdéde 1 0 0 0 8 , I ndi a
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

291979

CLASS

08-09

M/S. IDEAS & SOLUTIONS, B/8, HIMADRI APTT., NR.
JUDGES BUNGLOW NGO 26, BODAKDEV, AHMEDABAD-
54, (GUJARAT), INDIA, WHOSE PROPRIETOR IS REENA

SAMIR SHETH.

DATE OF
REGISTRATION

23/03/2017

TITLE

ALUMINUM PROFILE

PRIORITY NA

DESIGN NUMBER

292180

CLASS

2503

MR. K.K. MURUGAN, NO. 1091, 21ST STREET,
WEST END COLONY, ANNA NAGAR WEST
EXTENSION, CHENNAL 600 050, TAMIL NADU,

INDIA.

DATE OF

REGISTRATION 28/03/2017
TITLE TOMB STONE
PRIORITY NA

DESIGN NUMBER 299751
CLASS 14-02

MINDLOGICX SINGAPORE PTE LIMITED, #0502, GRAND
BUILDING, 17 PHILLIP STREET, SINGAPORD48695

DATE OF
REGISTRATION

27/11/2017

TITLE

HAND -HELD DEVICE

PRIORITY NA

IntelliPAD
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DESIGN NUMBER

299811

CLASS

08-05

INSTITUTE OF AERONAUTICAL ENGINEERING,
DUNDIGAL, HYDERABAD i 500 043 TELANGANA, INDIA

DATE OF
REGISTRATION

29/11/2017

CNC MACHINE OPERATOR

TITLE STAND

PRIORITY NA

DESIGN NUMBER 314574001
CLASS 03-01
WILDCRAFT INDIA PVT. LTD., 15TH CROSSROAD, OUTER RING ROAD,
J.P. NAGAR 4TH PHASE BANGALORE 560078.
DATE OF REGISTRATION  |04/02/2019
TITLE BAG

PRIORITY NA

DESIGN NUMBER 273843

CLASS 07-04

BHARAT JAGAD, D-38, BALAJI ESTATE, NR. MATAJI
MANDIR, OPP AVTAR HOTEL, ISANPUR NAROL HIGHWVAY,
AHMEDABAD, 382443, GUJARAT. INDIA.

DATE OF
REGISTRATION 23/07/2015
TITLE STRAINER

PRIORITY NA
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DESIGN NUMBER

274369

CLASS

12-11

JAGPAL SINGH, E246-A, PHASEIV-A, FOCAL POINT, LUDHIANA-141010
(PUNJAB), INDIA, TRADING AS M/S. POWERNTERNATIONAL.

DATE OF REGISTRATION 11/08/2015

TITLE

PEDAL AXLE FOR BICYCLES

PRIORITY NA

DESIGN NUMBER

285124

CLASS

28-02

ANCHOR HEALTH & BEAUTY CARE PVT. LTD., 201C, WING,
INNOVA MARATHON NEXT GEN., OFF G.K.MARG, OPP.
PENINSULA CORPORATEPARK, LOWER PAREL (W), MUMBAF
400013. STATE OF MAHARASHTRA INDIA.

DATE OF REGISTRATION([12/07/2016

TITLE SOAP
PRIORITY NA

DESIGN NUMBER  |292610
CLASS 08-08

FUMEX AB, VERKSTADSVAGEN 2, 931 61
SKELLEFTEA, SWEDEN.

DATE OF

REGISTRATION 07/04/2017

TITLE COLLAR

PRIORITY

PRIORITY NUMBER DATE COUNTRY

CN 131750818

09/10/2016 |CHINA
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DESIGN NUMBER

300236

CLASS

09-03

UNILEVER PLC, UNILEVER HOUS

E, 100 VICTORIA EMBANKMENT, LONDON,

EC4Y ODY, UNITED KINGDOM. N
DATE OF REGISTRATION 08/12/2017 ¥
TITLE BOTTLE

PRIORITY |
PRIORITY NUMBER DATE COUNTRY [ |
0040604160002 21/06/2017 EUIPO I
DESIGN NUMBER 300291 N

CLASS 1403 b

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNRO, YEONGTONGGU,

SUWON-SI, GYEONGGIDO 16677,

REPUBLIC OF KOREA

DATE OF REGISTRATION

12/12/2017

TITLE MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017-0028975 23/06/2017  |REPUBLIC OF KOREA

DESIGN NUMBER (300360

CLASS 1599

THE HI-TECH ROBOTIC SYSTEMZ LTD., Al8, - e s
CITY-1, INFO TECHNOLOGY PARK, SECTOR 34, s

GURUGRAM, HARYANA 122001

DATE OF
REGISTRATION 14/12/2017
TITLE MOBILE ROBOT

PRIORITY NA
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DESIGN NUMBER 300380

CLASS 28-99

RECKITT BENCKISER FINISH B.V., SIRIUSDREEF 14, 2132 WT

HOOFDDORP, THE NETHERLANDS

DATE OF REGISTRATION (14/12/2017

TITLE DETERGENT TABLET
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004049682 15/06/2017 EUIPO

DESIGN NUMBER (314948001

CLASS 12-11

HERO CYCLES LIMITED, HERO NAGAR, G.T.
ROAD, LUDHIANA-141003 (PUNJAB), INDIA.

DATE OF
REGISTRATION | 19/02/2019
TITLE BICYCLE
PRIORITY NA
DESIGN NUMBER 274873 P
CLASS 0801 e |
TUO-JEN CHEN, NO. 38, GONGYE 15TH RD., TAIPING DIST., CITYAICHUNG L1l
COUNTY, POSTAL CODE41154, TAIWAN, REPUBLIC OF CHINA, Ll
DATE OF REGISTRATION 25/08/2015 -
TITLE TOOL BIT FNTTN
-:“‘;."_:_:_:
PRIORITY
PRIORITY NUMBER DATE COUNTRY <
104301724 01/04/2015 TAIWAN
~
o
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DESIGN NUMBER 285604

CLASS 2301

WATERTEC (MALAYSIA) SDN BHD, LOT 3, JALAN HALBA
SATU, 16/16A, SECTION 16, 40200 SHAH ALAM, SELANGOR
DARUL EHSAN, MALAYSIA.

DATE OF REGISTRATION|28/07/2016

TITLE FAUCET HANDLE

PRIORITY NA

DESIGN NUMBER (300481

CLASS 06-02

LITTLE NAP DESIGNS PVT. LTD., 23 FIRST FLOOR
M. B. ROAD KHANPUR EXTN, NEW DELH}110062,
DELHI, INDIA.

DATE OF

REGISTRATION 18/12/2017
TITLE BED

PRIORITY NA

DESIGN NUMBER 300585
CLASS 24-02

ETHICON LLC, #475 STREET C, SUITE 401, LOS FRAILES
INDUSTRIAL PARK, GUAYNABO, PUERTO RICO, 00969.

DATE OF REGISTRATION (21/12/2017

TITLE SURGICAL FASTENER CARTRIDGE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/609,093 28/06/2017 U.S.A.
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DESIGN NUMBER

300611

CLASS

24-02

ETHICON LLC, #475 STREET C, SUITE 401, LOS FRAILES INDUSTRIAL PARK,

GUAYNABO, PUERTO RICO 0096

9.

DATE OF REGISTRATION

22/12/2017

TITLE

SURGICAL INSTRUMENT

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/609,128 28/06/2017 U.S.A

DESIGN NUMBER

315069001

CLASS

2301

HSIL LIMITED, 2, RED CROSS PLACE, KOLKATA700001 WEST

BENGAL INDIA.

DATE OF

REGISTRATION 2210212019
TITLE BIB COCK
PRIORITY NA

DESIGN NUMBER |275245

CLASS

05-05

TUSHAR GUPTA, 27 MAKER CHAMBER VI,
NARIMAN POINT, MUMBAI 400021, INDIA.

DATE OF
REGISTRATION

04/09/2015

TITLE

TEXTILE FABRIC

PRIORITY NA
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DESIGN NUMBER 300670
CLASS 99-00

PANTHI MACHINERY, A/13/22, CENTRAL ROAD NO. 07, UDHNAJDHYOG
NAGAR NEAR PUSHPA HOTEL, OPPOSITE CULCATTA BEARING, UDHNA
SURAT-394210, GUJARAT, INDIA.

DATE OF REGISTRATION 26/12/2017

AUTOMATIC INCENSE COUNTING AND
PACKAGING MACHINE

TITLE

PRIORITY NA

DESIGN NUMBER (300727

CLASS 24-02

ETHICON LLC,#475 STREET C, SUITE 401, LOS
FRAILES INDUSTRIAL PARK, GUAYNABO,
PUERTO RICO, 00969

DATE OF

REGISTRATION 2111212017

HANDLE FOR SURGICAL

TITLE STAPLER

PRIORITY

PRIORITY NUMBER _ |DATE COUNTRY
20/608975 27/06/2017 |U.SA.

DESIGN NUMBER (300744

CLASS 21-02

DECATHLON, 4, BOULEVARD DE MONS 59650
VILLENEUVE D"ASCQ FRANCE

DATE OF

REGISTRATION  |27/12/2017

TITLE EXERCISE APPARATUS
PRIORITY

PRIORITY NUMBER _ |DATE COUNTRY
0041019540005 13/07/2017 |EUIPO
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DESIGN NUMBER

308263

CLASS

12-15

THE YOKOHAMA RUBBER CO.,
MINATO-KU, TOKYO 1058685, JAPAN.

LTD., 3611, SHIMBASHI 5CHOME,

DATE OF REGISTRATION 31/07/2018

TITLE TIRE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018001975 01/02/2018 JAPAN

»
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DESIGN NUMBER

285938

CLASS 31-00

MAYA APPLIANCES PVT LTD, 3/140, I.T. HIGH WAYS,
OGGIYAM THORAIPAKKAM, CHENNAI 7 600097,
REPRESENTED BY ITS MANAGING DIRECTOR MR. T.T.

VARADARAJAN.

DATE OF

REGISTRATION 10/08/2016

TITLE BUSH FOR MIXER GRINDER
PRIORITY NA

DESIGN NUMBER 285949

CLASS 24-04

N. RAMALINGA REDDY, C/O, DR. V.P.C. REDDY, PLOT NO. 26 A/C
TYPE, ROAD NO. 8, FILM NAGAR, JUBILEE HILLS, HYDERABAD
500036, TELANGANA, INDIA.

DATE OF REGISTRATION

10/08/2016

TITLE

SUPPORTIVE ARM SLING

PRIORITY NA
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DESIGN NUMBER

293111

CLASS

24-02

WEST PHARMACEUTICAL SERVICES INC., 101 GORDON DRIVE, LIONVILLE,
PENNSYLVANIA, 19341, UNITED STATES OF AMERICA.

DATE OF REGISTRATION 25/04/2017

TITLE

INJECTOR DEVICE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/582,288 26/10/2016 U.S.A.
DESIGN NUMBER 300978

CLASS

2402

STONESOUP, #27, NO. 37, 1ST MAIN, 1ST BLOCK, KORAMANGALA,

BANGALORE, INDIA

DATE OF REGISTRATION 03/01/2018

TITLE

MENSTRUAL CUP

PRIORITY NA

DESIGN NUMBER

301030

CLASS

27-99

SUBHASH BASAVANYAPPABIDRE, B-2 GROUND FLOOR,
ABHIMAN APARTMENT, DR. AMBEDKAR ROAD, AYODHYA
NAGAR, BELGAUM- 590001, KARNATAKA, INDIA.

DATE OF
REGISTRATION

05/01/2018

TITLE

MATCH HOLDERS

PRIORITY NA
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DESIGN NUMBER 308444

CLASS 11-02

ALPHA ADVANTECH LLP, H. NO.6E, BANK COLONY,
KARNAL 1 132001, HARYANA, INDIA

DATE OF

REGISTRATION 03/08/2018
TITLE PLANTER
PRIORITY NA

DESIGN NUMBER 308446
CLASS 11-02

ALPHA ADVANTECH LLP, H. NO. 6E, BANK COLONY, KARNALT
132001, HARYANA, INDIA

DATE OF REGISTRATION |03/08/2018

TITLE PLANTER
PRIORITY NA

DESIGN NUMBER 308450
CLASS 11-02

ALPHA ADVANTECH LLP, H. NO. 6E, BANK COLONY, KARNALT 132001,
HARYANA, INDIA.

DATE OF REGISTRATION 04/08/2018
TITLE PLANTER
PRIORITY NA
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DESIGN NUMBER 308452

CLASS 11-02

ALPHA ADVANTECH LLP, H. NO. 6E, BANK COLONY, KARNALT 132001,
HARYANA, INDIA

DATE OF REGISTRATION 04/08/2018

TITLE PLANTER

PRIORITY NA

DESIGN NUMBER 275871

CLASS 07-01

NAYASA WORLD SURVEY NO. 655/IC NEAR SOMNANATH
CO.OP.SOCIETYPABHEL NANI DAMAN, DAMAN -396310,
(UNION TERRITORIES) DAMAN, INDIA, WHOSE PARTNERS
ARE RUPA SACHDEV, MANASI SACHDEYV & KISHOR MALIK.

DATE OF

REGISTRATION 18/09/2015
TITLE MUG
PRIORITY NA

DESIGN NUMBER 293411
CLASS 07-02

BETWIXT ENTERPRISES24, SHEETAL CHAMBERS, 2ND
FLOOR, OPP. DON BOSCO SCHOOL, L. T. ROAD, BORIVALI
(WEST), MUMBAI - 400 091, MAHARASHTRA, INDIA, WHOSH
PROPRIETOR IS BHUSHAN KADAM

DATE OF

REGISTRATION 08/05/2017
TITLE LUNCH BOX
PRIORITY NA
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DESIGN NUMBER 293515

CLASS

1301

CONNECTED MOBIL GROUP, LLC, 2031 BUNKER CIRCLE,
NAPERVILLE, ILLINOIS 60563, UNITED STATES OF

[liA

WOODFORD GR

ABDUL EBRAHIM PATEL, 42 GASCOIGNEGARDENS,
EEN, ESSEX IG8 9NU, UNITED KINGDOM.

DATE OF REGISTRATION (12/01/2018

TITLE DRINKING VESSEL

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0041026360001 13/07/2017 OHIM

= |
AMERICA =
DATE OF =
REGISTRATION 10/05/2017 5 i
TITLE WIND MILL :
PRIORITY NA
DESIGN NUMBER 301242
CLASS 07-01

DESIGN NUMBER |301298

CLASS

12-16

MAHINDRA & MAHINDRA LIMITED, MAHINDRA

TOWERS, DR. G.M. BHOSALE MARG, WORLI,
MUMBAI - 400 018.

DATE OF
REGISTRATION

12/01/2018

TITLE

FRONT BUMPER FOR A
VEHICLE

PRIORITY NA
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DESIGN NUMBER 308517

CLASS 09-03

JALESH ARYA, 51, GOM DEFENCE COLONY, BALMIKI MARGHANUMAN
NAGAR, JAIPUR, RAJASTHAN 302012, INDIA.

DATE OF REGISTRATION 06/08/2018

TITLE PLANT GERMINATION CONTAINER

PRIORITY NA

DESIGN NUMBER 308680

CLASS 2304

INPHASE POWER TECHNOLOGIES PRIVATE LIMITED, Ni
59, TEMPLE ROAD, KACHOHALLI,MACHOHALLI
INDUSTRIAL AREA, CHIKKA GOLLARAHATTI, NEAR
EMBASSY SCHOOL, MAGADI MAIN ROAD, BENGALURU,
KARNATAKA 560091, INDIA.

DATE OF

REGISTRATION 10/08/2018

TITLE EXHAUST DUCT
PRIORITY NA

DESIGN NUMBER 315876031
CLASS 0505

SIDDHI VINAYAK KNOTS AND PRINTS PVT. LTD., A26 CENTRAL PARK, GIDd
PANDESARA, SURAT, GUJARAT- 394221, INDIA.

DATE OF REGISTRATION 19/03/2019
TITLE TEXTILE FABRIC
PRIORITY NA
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DESIGN NUMBER

286272

CLASS

03-01

NAYASA WORLD, SURVEY NO. 655/IC NEAR SOMNANATH
CO.OP.SOCIETY, DABHEL NANI DAMAN, DAMAN-396310,
(UNION TERRITORIES) DAMAN, INDIA, WHOSE PARTNER]
ARE SACHIN SACHDEV, MANASI SACHDEV & RAVI

CHAWLA.

DATE OF
REGISTRATION

23/08/2016

TITLE

SHOPPING BASKET

PRIORITY NA
DESIGN NUMBER 286288
CLASS 12-16

MAN TRUCK & BUS AG, DACHAUER STR. 667, 80995 MUNCHEN,

GERMANY.

DATE OF REGISTRATION |23/08/2016

TITLE FRONT BUMPER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
40 2016 100 222.9 25/02/2016 GERMANY

DESIGN NUMBER

286300

CLASS

12-16

MAN TRUCK & BUS AG, DACHAUER STR. 667, 80995
MUNCHEN, GERMANY.

DATE OF
REGISTRATION

23/08/2016

TITLE

LUGGAGE RACK

PRIORITY

PRIORITY NUMBER

DATE COUNTRY

40 2016 100 222

25/02/2016 |GERMANY
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DESIGN NUMBER 301350

CLASS 2101

SANKET CHANDRAKANT BHOSALE, A/5, BUILDING, N3,
PATANG PLAZA, BHARTI VIDYAPITH, KATRAJ, PUNE-

411046, INDIA

DATE OF

REGISTRATION 16/01/2018

GAME WITH PREFABRICATED

TITLE TURF (SET)
PRIORITY NA

DESIGN NUMBER 301369
CLASS 1004

RAJU LUNAWATH, NO: 201, 4TH CROSS,ALBAGH ROAD,
BANGALORE- 560027, KARNATAKA, INDIA.

DATE OF REGISTRATION |17/01/2018

TITLE KITCH

EN WEIGHT SCALE

PRIORITY NA

DESIGN NUMBER

301436

CLASS

02-02

THE H.D. LEE COMPANY, INC., 3411 SILVERSIDE ROAD, WILMINGTON,

DELAWARE 19810, UNITEDSTATE

S OF AMERICA.

DATE OF REGISTRATION

19/01/2018

TITLE

DOUBLE SEAM YOKE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/611,350 20/07/2017 U.S.A.
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DESIGN NUMBER 308932

CLASS 12-16

RENAULT S.A.S, 1315 QUAI LE GALLO 92100 BOULOGNE
BILLANCOURT FRANCE.

DATE OF REGISTRATION  |20/08/2018

TITLE RIGHT FRONT WING FOR VEHICLE
PRIORITY NA

DESIGN NUMBER 308938

CLASS 12-16

RENAULT S.A.S, 1315 QUAI LE GALLO 92100 BOULOGNE BILLANCOURT]
FRANCE.

DATE OF REGISTRATION 20/08/2018

TITLE ROOF FORVEHICLE
PRIORITY NA

DESIGN NUMBER 308971

CLASS 02-02

HOUSE OF ANITA DONGRE LIMITED, PLOT NO. R 847/1/1, TTC INDUSTRIAL
AREA, MIDC, RABALE, NAVI MUMBAI, MAHARASHTRA -400701, INDIA.

DATE OF REGISTRATION 21/08/2018
TITLE GARMENT SET
PRIORITY NA
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DESIGN NUMBER

308987

CLASS

12-16

RENAULT S.A.S, 1315 QUA
BILLANCOURT FRANCE.

| LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION (21/08/2018

TITLE TRUNK WINDOW FOR VEHICLE
PRIORITY NA

DESIGN NUMBER 308990

CLASS 12-16

RENAULT S.A.S, 1315QUAI
BILLANCOURT FRANCE.

LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION (21/08/2018

TITLE REAR BUMPER FOR VEHICLE
PRIORITY NA

DESIGN NUMBER 308997

CLASS 12-16

RENAULT S.A.S, 1315 QUA
FRANCE.

| LE GALLO 92100 BOULOGNE BILLANCOURT

DATE OF REGISTRATION

21/08/2018

TITLE

RIGHT BACK DOOR FOR VEHICLE

PRIORITY NA
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DESIGN NUMBER

227570

CLASS

2301

VICTAULIC COMAPNY, 49

01 KESSLERSVILLE RAOD, EASTON,

PENNSYLVANIA, 18040, UNITED STATES OF AMERICA.

DATE OF REGISTRATIO

N[01/03/2010

TITLE

PIPE COUPLING

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/342, 665 28/08/2009 U.S.A
DESIGN NUMBER 264203

CLASS 2101

CHISWICK INNOVATIONS LIMITED, 7 CHESTERFIELD ROAD,
LONDON, W4 3HG, UNITED KINGDOM.

DATE OF REGISTRATIO

N |23/07/2014

TITLE

TOY ASSEMBLY BLOCK

PRIORITY
PRIORITY NUMBER DATE COUNTRY
001404180 25/02/2014 OHIM

DESIGN NUMBER

286526

CLASS

21-01

WANDERS WONDERS B.V, WESTERSTRAAT 187, 1015 MA

AMSTERDAM, NETHERLANDS.

DATE OF

REGISTRATION 31/08/2016

TITLE TOY TOSIT ON

PRIORITY

PRIORITY NUMBER DATE COUNTRY
WIPO51568 DM/090 670 03/03/2016 |WIPO

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39450



DESIGN NUMBER 286552

CLASS 09-09

BRABANTIA NEDERLAND B.V., DE HAAK 14, 5555 XK VALKENSWAARD,

NETHERLANDS.

\

A
DATE OF REGISTRATION 31/08/2016
TITLE PEDAL BIN
PRIORITY
PRIORITY NUMBER DATE COUNTRY
0030611340001 08/04/2016 EUIPO

e

DESIGN NUMBER 294133
CLASS 21-01

1.KAINOTOMIES VERDE KYVIKA LOGIKA PAIGNIDIA
A.E.B.E. VERDES INNOVATIONS SA, CHILIOMODI
KORINTHIAS, 20008 KORINTHOS, GREECE 2. ILIAS
CHRONOPOULOQS, #Z FRAGOPOULOU STR., 145 61,

KIFISSIA ATTIKI, GREECE 3. ANASTASIA CHRONOPOULOU

1-Z FRAGOPOULOU STR., 145 61, KIFISSIA ATTIKI, GREEC
4. KALLIOPI CHRONOPOULOU, Z FRAGOPOULOU STR.,
145 61, KIFISSIA ATTIKI, GREECE

EE S

TITLE PUZZLE TOY

PRIORITY

PRIORITY NUMBER DATE COUNTRY
201630572678.7 25/11/2016  [CHINA
DESIGN NUMBER 294176

CLASS 03-01

1.FORAM KANTIBHAI PATEL, D- 401, KALASAGAR, OPPOSITE BSNL
OFFICE, GHODA CAMP ROAD, SHAHIBAUG, AHMEDABAD 380004,
GUJARAT. 2. RAMYA R., D 401, KALASAGAR, OPPOSITE BSNL OFFIC
GHODA CAMP ROAD, SHAHIBAUG, AHMEDABAD- 380004, GUJARAT.

DATE OF REGISTRATION 26/05/2017

TITLE HAIR ACCESSORY BOX

PRIORITY NA

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39451



DESIGN NUMBER

301592

CLASS

09-03

1.THEPROCTER & GAMB
CINCINNATI, OH 45202, U

UNIVERSITY, B449 ACADEMY OF ARTS & DESIGN, TSINGHUA UNIVERSITY,
HAIDIAN DISTRICT, BEIJING 100084, P.R. CHINA.

LE COMPANY, ONE PROCTER & GAMBLE PLAZA,
NITED STATES OF AMERICA. 2. TSINGHUA

DATE OF REGISTRATION

24/01/2018

TITLE

CONTAINER FOR BABY CARE PRODUCT

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201730333828.3 26/07/2017 CHINA

DESIGN NUMBER

301698

CLASS

1501

DYNEMECH SYSTEMS PRIVATE LIMITED, 101, PRIYA APPARTMEN]
SECTOR14, ROHINI, DELHI

DATE OF REGISTRATION

25/01/2018

TITLE

PNEUMATIC VALVE

PRIORITY NA

DESIGN NUMBER

301716

CLASS

0301

KANO COMPUTING LIMIT

LONDON, E1 4TT, UNITED KINGDOM.

ED, 6979 MILE END ROAD,

DATE OF REGISTRATION

27/01/2018

TITLE

CASING FOR COMPUTER KIT

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0041234260001 27/07/2017 EUIPO

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39452



DESIGN NUMBER

301773

CLASS

09-07

MANIKA MOULDS PVT. LTD., AAR-PEE CENTRE, 60505,
6TH FLOOR GUFFIC COMPOUND, MIDC, ANDHERI(E),
MUMBAI -400093, MAHARASHTRA, INDIA.

DATE OF
REGISTRATION 29/01/2018
TITLE BATTERY LID

PRIORITY NA

DESIGN NUMBER (294232

CLASS

12-08

ISUZU MOTORS LIMITED, 6 26- 1, MINAMI - Ol,
SHINAGAWA- KU, TOKYO 1408722 JAPAN.

DATE OF

REGISTRATION 29/05/2017

TITLE AUTOMOBILE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
2016026058 30/11/2016 [JAPAN
DESIGN NUMBER 294244
CLASS 09-01

JOSS INNOVATIVES PVT. LTD., 203/ 04, GREAT EASTERN CHAMBERS, SECTOR

11, CBD BELAPUR, NAVI MUMBAI

- 400 614, MAHARASHTRA, INDIA

DATE OF REGISTRATION

30/05/2017

TITLE

WATER BOTTLE

PRIORITY NA

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39453



DESIGN NUMBER 309497

CLASS 2101

ARYAMAN ADIT SAHOO, C/O, MANOJ KUMAR SAHOO, RGB
208, PURVA RIVIERA, WHITEFIELDMARATHAHALLI MAIN
ROAD, MARATHAHALLI, BANGALORE 560037, INDIA.

DATE OF

REGISTRATION 03/09/2018
TITLE TOY
PRIORITY NA

DESIGN NUMBER 286950
CLASS 12-16

SCANIA CV AB, SE151 87, SODERTALJE, SWEDEN.

DATE OF REGISTRATION

19/09/2016

TITLE

INFOTAINMENT SYSTEM FOR

VEHICLE /
-

PRIORITY /

PRIORITY NUMBER DATE COUNTRY ‘ /

0014479810001 04/04/2016  [EUIPO P

DESIGN NUMBER 286952

CLASS 06-01

SCANIA CV AB, SE151 87, SODERTALJE, SWEDEN.

DATE OF REGISTRATION  [19/09/2016

TITLE VEHICLE SEAT

PRIORITY

PRIORITY NUMBER DATE COUNTRY J

0014480540001 04/04/2016 EUIPO o e

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39454



DESIGN NUMBER

294467

CLASS

03-01

GRIPP TOOLS MANUFACTURING CO. PVT. LTD., PLOT NO. 622, TTC
MIDC. INDL. AREA, RABALE, THANE BELAPUR ROAD, NAVI MUMBAI - 400

701, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

06/06/2017

TITLE

CASE FOR SWREW DRIVER SET

PRIORITY NA

DESIGNNUMBER

302182

CLASS

2301

COUNCIL OF SCIENTIFIC AND INDUSTRIAL RESEARCH, 2, RAFI MARG, NEW

DELHI- 110001, INDIA

DATE OF REGISTRATION

07/02/2018

TITLE

WATER DISINFECTION PASTEURISER

PRIORITY NA

DESIGN NUMBER

302205

CLASS

2402

ETHICONINC., U.S. ROUTE 22, P.O. BOX 151,
SOMERVILLE, NJ 08876, UNITED STATES OF AMERICA.

DATE OF
REGISTRATION

07/02/2018

RELEASE PAPER FOR WOUND

TITLE TREAMENT DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/613,662 11/08/2017 |U.S.A.

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39455



DESIGN NUMBER

302210

CLASS

08-06

ETHICON LLC, #475 STREET C, SUITE 401, LOS FRAILES INDUSTRIAL PARK,
GUAYNABO, PUERTO RICO, 00969.

DATE OF REGISTRATION 07/02/2018

TITLE

CLIP APPLIER ROTATION KNOB

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/613,511 10/08/2017 U.S.A.

DESIGN NUMBER

309539

CLASS

11-02

ALPHA ADVANTECH LLP, H. NO. 6E, BANK

COLONY, KARNAL 1

132001, HARYANA, INDIA.

DATE OF

REGISTRATION 04/09/2018
TITLE PLANTER

PRIORITY NA

DESIGN NUMBER 309591
CLASS 1601

DOLBY LABORATORIES LICENSING CORPORATION, 127¢
MARKET STREET, SAN FRANCISCO, CA 94103, UNITED
STATES OF AMERICA.

OO o oo

TITLE VIDEO CAMERA

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/639,635 07/03/2018 U.S.A.

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39456



DESIGN NUMBER 294698

CLASS 0801

1.C LABESH KUMAR, DEPARTMENT OF MECHANICAL ENGINEERING INSTITUT
OF AERONAUTICAL ENGINEERING DUNDIGAL, HYDERABADT 500 043
TELANGANA, INDIA. 2. MANNEPALLI VENKATA ADITYA NAG, DEPARTMENT
OF MECHANICAL ENGINEERING INSTITUTE OFAERONAUTICAL ENGINEERING
DUNDIGAL, HYDERABAD 1 500 043 TELANGANA, INDIA. 3. KONDREDDI
BHAVANI DURGA PRASANNA, DEPARTMENT OF MECHANICAL ENGINEERING
INSTITUTE OF AERONAUTICAL ENGINEERING DUNDIGAL, HYDERABADI 500
043 TELANGANA, INDIA. 4. CH RV B SAl SARANDEPARTMENT OF
MECHANICAL ENGINEERING INSTITUTE OF AERONAUTICAL ENGINEERING
DUNDIGAL, HYDERABAD 7 500 043 TELANGANA, INDIA. , ET AL.

DATE OF REGISTRATION 14/06/2017

TITLE THREADING DRILL BIT
PRIORITY NA

DESIGN NUMBER 309754

CLASS 12-16

J.C.BAMFORD EXCAVATORS LIMITED, LAKESIDE WORKS ROCESTER
UTTOXETER STAFFORDSHIRE ST145JP UNITED KINGDOM.

DATE OF REGISTRATION 11/09/2018

TITLE CONSOLE FOR AN EXCAVATOR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0047542650003 13/03/2018 OHIM

DESIGNNUMBER 266002

CLASS 08-08

TOPLAND ENGINES PVT. LTD., 2, UMAKANT PANDIT,
UDYOGNAGAR, MAVDI PLOT, RAJKOT-360004
(GUJARAT), INDIA.

DATE OF

REGISTRATION 24/09/2014
TITLE EXTENSION LEG
PRIORITY NA

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39457



DESIGN NUMBER

278103

CLASS

1599

HOMEBIOGAS LTD., MOSHAV SDE ZVI, 85340, MESHEK 56, ISRAEL

DATE OF REGISTRATION |04/12/2015

APPARATUS FOR CONVERTING

TITLE ORGANIC WASTE INTO GAS AND
FERTILIZER

PRIORITY

PRIORITY NUMBER DATE COUNTRY

57776 02/12/2015 ISRAEL

DESIGN NUMBER 287373

CLASS

2401

VIGEN INDIA, PLOT NO. 16&17, NEAR BRAHAMA
APARTMENT, SECTOR7, DWARKA, NEW DELHIT 110075.

DATE OF
REGISTRATION

30/09/2016

TITLE

HOLDER FOR FASTENING
THERAPEUTIC LASER TO MAT

PRIORITY NA

DESIGN NUMBER

287440

CLASS

2402

ALERE TECHNOLOGIES AS, KIJELSASVEIEN 161, 0884

OSLO, NORWAY.

DATE OF

REGISTRATION 04/10/2016

TITLE ASSAY ANALYSER

PRIORITY \
PRIORITY NUMBER DATE COUNTRY
0030711090015 15/04/2016 EUIPO

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39458



DESIGN NUMBER

295177

CLASS

26-04

M/S. INVENTAA MOULDINGS, NO. 7, LEO INDUSTRIAL ESTATE,
PALLIKARANAI, PALLIKARANAI NARAYANAPURAM, CHENNAI -
600100, WHOS PROPRIETOR MRS. P. BALA SHANTHIL.

DATE OF REGISTRATION

30/06/2017

TITLE

LUMINOUS SOURCES, ELECTRICAL OR
NOT

PRIORITY NA

DESIGN NUMBER

302806

CLASS

1509

GDW WERKZEUGMASCHINEN GMBH, GROSSE
BAUERNGASSE 58 91315 HOCHSTADT A.D. AISCH

GERMANY

DATE OF
REGISTRATION

21/02/2018

TITLE

OPERATING PANEL

PRIORITY

PRIORITY NUMBER DATE COUNTRY
004554459 18/12/2017 |[EUIPO
DESIGN NUMBER 310027

CLASS 15-09

M/S. BHAGVATI ENGINEERING COMPANY, GAM=JARAGALI PIPLA
CHOWK, TALUKO-GIR (GADHADA), DIST: GIR (SOMNATH), GUJARAT
T INDIA, PROPRIETOR IS KISHORBHAI G. GHELANI

DATE OF REGISTRATION

19/09/2018

TITLE

BETELNUT CUTTING MACHINE

PRIORITY NA

The Patent Office Jonal No. 34/2019 Dated 23/08/2019

39459



